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Clock.

[Mr. Deputy-Speaker in the Choir]
ORAL ANSWERS TO QUESTIONS

VJJP. Land Grali Case in Delhi

*505. SHRI SHANKERSINHJI VA- 
GHELA: Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) whether he is aware of the fam
ous VIP land grab case in Delhi;

(b) whether the Supreme Court had 
also accepted the findings of Shri D. 
Mookerjee, former Calcutta High Court 
Judge who was directed to investigate 
the validity of membership and allot
ment of plots in this cade; and

(c) the action so far taken against 
the persons involved in the case and 
the nameg of persons so involved?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY ANDftEHA- 
3IJJTATION (SHRI SIKANDAR 
BAKHT): (a) Yes, Sir, if the question 
refers to the irregular admission of 
nwnbers in the New Friends Co-opera
tive House Building Society.*

(t>) Yes, Six. The Supreme Court 
lut* accepted the landings of Mr. D. 
Mookerjee and has issued some direc
tions regarding the admission ot mem
bers, e$e.
1871 L.S.—1 .
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(c) The Supreme Court had declared 

the membership of 38 persons in the 
said Society void. Their names are 
given in the attached list

List

SI. Name a:td Membership
No. No.
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1. Mrs. Shakuntala Masani (1483)
2. Mr. V. C. Trivedi (1432)
3. Mrs. Preethi Sehgal (1481)
4. Mrs. Kanta Advani (1486)
5. Mr. P. K. Idicula (1487)
6. Mr. Rattan Singh (1488)
7. Mr. W. R. Chaddha (1489>
8. Mr. K. L, Thukral (1491)
9. Mrs. Suman Satia (1490)

10. Mr. s. K. Soni (1492)
11. Mr. D. S. Khanijau (1493)
12. Mrs. Sudershan Puri (1495)
13. Mr. S. P. Arora (1494)
14. Mr. P. S. Panag (1498)
15. Col. D. R. Thukral (1900)
16. Mr. S. K. Anand (1501)
17. Maj. M. S. ANAND (1B02)
18. Shri Mamman Idicula (1503)
19. Mr. Susan Pal Soni (1S06>
20. Mr. G. N. Tandon (1508)
21. Mrs. Sushila Purshottam (1507) 
23. Mr. H. K. Panehal (1510)
23. Mr. S. K. Kharnia (1509)
24 Mr. D. P. Jain (1512)
25. Mr. Som Nath Rlevri (1511)
29. Mr. Anil Khanna (1514)
27. Mrs. Leila Seth (1513)
28. Mrs. Mohini Arora (1515)
29. Miss. Sarita Soni (1516)
30. Mr. Zafar Ahmed D.ir (1519)
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31. Mr. S. K. Tuli (1520)
32. Mr. Inder Bal Singh (1521)
33. Mr. K. D. Narayan (1523)
34. Mr. Gurmesh Chadha (1522)
35. Mrs. V. Motaini Giri (1524)
36. Mr. S. N. Saklani (1527)
37. Mrs. Sarla Sethi (1529)
38. Mr.,J. C. Kwatra (1530)
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Narmada River TMbanal

*508. SHRI HITENDRA DESAI: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be Dieased .10 re
fer to the reply given to Unstarred 
Question No. 69 on the 13th June, 1977, 
regaring Narmada Dam Project and 
state:

(a) how long will the proceedings of 
the Narmada River Tribunal remain 
pending; and

(b) will the award be binding on all 
the States concerned?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
The report of the Narmada Water 
Disputes Tribunal is likely to be avail
able in a year or thereabouts.

(b) Yes, Sir.
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